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Hour and Special mentions. Now, have you 
understood it? 

SHRI     SUKOMAL     SEN Now 
Members will prefer the zero hour, Madam. 

THE DEPUTY CHAIRMAN : What will 
you prefer? 

Shrimati Sarala Maheshwari. 
You have seen her performance before, 

and you will see her performance now. 

Increasing Foreign Media Dominance in 

India 
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Prime Minister's Request to U.S. President 

to make Pakistan sit with India on Kashmir 

PROF. SAURIN BHATTA- 
CHARAYA (West Bengal): Madam Deputy 
Chairman, I would like to make a Special 
Mention which concerns something very 
important. The issue that I am going to raise 
concerns, on the face of it, Kashmir on which 
both the Houses of Parliament, yesterday, 
adopted a resolution, a very bold resolution at 
that. Over a long period of time, perhaps, this 
is the first occasion when it has been 
demanded straightway that Pakistan vacate 
Pok, that is, 'Occupied Kashmir'. Such a bold 
statement has not been made for a long time. 
Simulataneously, there is another point. We 
are all aware of the U.S. Administration's 
'anti-Indian statements', so to say, as they have 
been characterised. Not only low-ranking 
officials like Ms. Robin Raphel but also the 
President of the mighty United States of 
America—the only super-power now in the 
whole of the world; perhaps, in the whole of 
the solar system—Mr. Bill Clinton, 
periodically continue with India-baiting, so to 
say. And, it was in response to such baiting 
that our Prime Minister, in his own usual 
fashion, without offending, suggested—rather, 
requested-this very President, Mr. Clinton, to 
make Pakistan sit with India on various 
disputes, as also Kashmir. Now, this is 
something which was totally unexpected from 
the Prime Minister of our country and a very 
diplomatic Prime Minister at that, like Mr. 
P.V. Narasimha Rao. When he requests 
President Clinton to make Pakistan sit with 
India on Kashmir, it is really inviting a third 
party to mediate in the matter of the conflict 
between India and Pakistan on Kashmir. This 
third party's intervention has been against the 
declared policy of the Government of India for 
a very long time and   both   earlier   as   
External   Affairs 

 


